ITEM NO.301 COURT NO.3 SECTION PIL-W

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

SUO MOTO WRIT PETITION(CIVIL) No(s).5/2025

IN RE: “CITY HOUNDED BY STRAYS, KIDS PAY PRICE
VERSUS
THE STATE OF ANDHRA PRADESH & ORS. Respondent(s)

IA No. 187564/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 186760/2025 - INTERVENTION APPLICATION

IA No. 193881/2025 - INTERVENTION/IMPLEADMENT

IA No. 190908/2025 - INTERVENTION/IMPLEADMENT

IA No. 186334/2025 - INTERVENTION/IMPLEADMENT

IA No. 182807/2025 - INTERVENTION/IMPLEADMENT

IA No. 194212/2025 - RECALLING THE COURTS ORDER

WITH
SLP(C) No. 14763/2024 (XIV)
IA No. 165492/2025 - APPLICATION FOR PERMISSION

SLP(C) No. 17623/2025 (XI)
FOR ADMISSION

W.P.(C) No. 784/2025 (PIL-W)

Diary No(s). 45707/2025 (XV)

IA No. 200940/2025 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT AND IA No. 200937/2025 - PERMISSION TO FILE PETITION
(SLP/TP/WP/)

Date : 27-10-2025 These matters were called on for hearing today.

CORAM
HON'BLE MR. JUSTICE VIKRAM NATH
HON'BLE MR. JUSTICE SANDEEP MEHTA
HON'BLE MR. JUSTICE N.V. ANJARIA

By Courts Motion

srgrroveiPetitioner(s) : Mr. Sidharth Luthra,Sr. Adv.
REETD KR Ms. Nanita Sharma, In-person

Date: 20: 0.29
10:58:54]

Reason:El Mr . ViVEk Sharma, AdV [l
Mr. Mahesh Chandra Tiwari, Adv.



Mr. Rohit Kumar, Adv.

Ms. Sabnam, Adv.

Mr. Karl P.Rustomkhan, Adv.
Mr. Parv Arora, Adv.

Mr. Deepanshu Rana, Adv.
Mr. Suhail Ahmed, Adv.

Mr. Ajit Sharma, Adv.
Mr. Vaibhav Mishra, AOR
Mr. Raghav Sood, Adv.
Mr. Aditya Jha, Adv.

Mr. Rahul Mohod, Adv.

Mr. Sanjay Gyan, Adv.

Mr. Pradeep Mohod, Adv.

Mr. Raju Sonkar, Adv.

Mrs. Pooja Sonkar, Adv.

Mr. Rajender Kumar, Adv.

Mr. Manoj Kumar Rai, Adv.

Mr. Sunil Prakash Sharma, AOR

Ms. Pragya Parijat Singh, AOR

For Respondent(s) :Mr. Tushar Mehta, Solicitor General (NP)
Ms. Archana Pathak Dave, A.S.G.
Ms. Ruchi Kohli, Sr. Adv.
Mr. Mukesh Kumar Maroria, AOR
Mr. Gaurang Bhushan, Adv.
Mr. Piyush Veriwal, Adv.
Ms. Prerna Dhal, Adv.

Mr. Kapil Sibal, Sr. Adv.

Mr. A.M. Singhvi, Sr. Adv.

Mr. Sidharth Luthra, Sr. Adv.
Mr. Percival Billimoria, Sr. Adv.
Ms. Mahalaxshmi Pavani, Sr. Adv.
Mr. Meneka Guruswamy, Sr. Adv.
Ms. Jasmine Damkewala, AOR

Mr. Sourabh Malhotra,, Adv.

Mr. Siddhartha Garg, Adv.

Ms. Vaishali Sharma,, Adv.

Mr. Divyam Khera, Adv.

Ms. Rachita Sood, Adv.

Ms. Aishwarya Singh, Adv.

Ms. V. Shruti Devi, Adv.

Mr. Sidharth Luthra, Sr. Adv.
Ms. Supriya Juneja, AOR

Mr. Avishkar Singhvi, Adv.

Mr. Karl P. Rustomkhan, Adv.
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Parv Arora, Adv.
Suhail Ahmed, Adv
Esha Dutta, Adv.
Shaalini Agrawal, Adv.
Siddharth Pandey, Adv.
Nandita Mishra, Adv.

Anand Grover, Sr. Adv.
Amit Verma, AOR

Swati Sood, Adv.
Varnika, Adv.

Khulooc, Adv.

Abhishek M. Singhvi, Sr. Adv.
Avishkar Singhvi, Adv.

Amit Bhandari, Adv.

Gauri Puri, Adv.

Shreya Paropkari, Adv.

Mishi Aggarwal, Adv.

Sachin Dubey, Adv.

Priya Puri, AOR

Pragyan Pardip Sharma, Sr. Adv.
Hardik Jain, Adv.

Sindoora Vnl, AOR

Thithiksha Padmam, Adv.

Pragyan Pradip Sharma, Sr. Adv.
Hardik Jain, Adv.
Rachit Sharma, Adv.
Mandakini Sharma, Adv.
Aditi Tripathi, AOR

Krishnan Venugopal, Sr.Adv.
Avishkar Sighvi, Adv.
Nandini Kaushik, Adv.
Supriya Juneja, AOR

Labeeb Faroq, Adv.

Esha Dutta, Adv.

Shaalini Agrawal, Adv.
Siddharth Pandey, Adv
Nandita Mishra, Adv.

Nakul Divan, Sr. Adv.
Shalaka Patil, Adv.
Amaan Rahman, Adv.
Gahena Gambani, Adv.
Ishika Garg, Adv.
Gathi Parakash, Adv.

M/S. Trilegal Advocates On Record, AOR
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Shadan Farasat, Sr. Adv.
Shourya Dasgupta, Adv.
Aman Naqvi, Adv.

Varisha Sharma, Adv.
Shashank Kapoor, Adv.
Yashwant Singh, AOR

Zal Andyarujina, Sr. Adv.
Tahira Karanjawala, Adv.
Arjun Surjewala, Adv.
Sarah Ayreen Mir, Adv.
Pranav Garg, Adv.
Karanjawala & Co., AOR

Manisha T. Karia, Sr. Adv.
Kalra Sukhda Kishore, AOR
Shreya Gupta, Adv.

Varun Khetwani, Adv.
Ananya Arora, Adv.
Vaasyati Bezbaruah, Adv.
Deepin Deepak Sahni, Adv.
Vishal Navale, Adv.

Vaibhav Gaggar, Sr.Adv.
Monica Lakhanpal, Adv.
Kokila Kumar, Adv.
Akash Kumar, Adv.

Dhruv Dewan, Adv.

Akash Chatterjee, AOR

Sahil Bhalaik, AOR

Tushar Giri, Adv.

Siddharth Anil Khanna, Adv.
Ritik Arora, Adv.

Shivam Mishra, Adv.

Goutam Polanki, Adv.

Ruchira Goel, AOR

Aaditya Aniruddha Pande, AOR
Siddharth Dharmadhikari, Adv.
Shrirang B. Varma, Adv.

Bharat Bagla, Adv

Sourav Singh, Adv

Aditya Krishna, Adv

Adarsh Dubey, Adv.

Chitransha Singh Sikarwa, Adv.
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Praveen Swarup, Adv.
Rohit Swarup, Adv.
Ameet Siingh, adv.
Ravi Kumar, Adv.
Saurabh Rohilla, Adv.

Sameer Abhyankar, AOR
Krishna Rastogi, Adv.
Aryan Srivatava, Adv.

Ankit Roy, AOR
Mrinalini Ramesh, Adv.

Nishit Agrawal, AOR
Kanishka Mittal, Adv.
Deepti Rathi, Adv.

Manish Kumar, AOR
Divyansh Mishra, Adv.
Kumar Saurav, Adv.

Akshay Verma, AOR
Tushar Sanu,Adv.
Sushma Verma, Adv.

Vivek Jain, A.A.G.
Siddhant Sharma, AOR

Sravan Kumar Karanam, AOR
Kumar Abhishek, Adv.
M. Harshini, Adv.

Kunal Chatterji, AOR
Maitrayee Banerjee, Adv.
Rohit Bansal, Adv.

Varij Nayan Mishra, Adv.

Jyotika Kalra, AOR
Arun Bir Singh Yadav, Adv.
Aditya Jha, Adv.

Purti Gupta, AOR
Henna George, Adv.
Sunidhi Sah, Adv.
Pooja, Adv.

Udian Sharma, AOR
Manav Mitra, Adv.
Sahil Saraswat, Adv.
Harsha Sadhwani, Adv.
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Ms. Roopashi Aggarwal, Adv.

Ms. Neha Rathi, AOR
Mr. Parth Semwal, Adv.
Ms. Kajal Giri, Adv.

Mr. Vivek Sharma, AOR
Dr. Vijay Kumar Sharma, Adv.

Mr. Pranav Sachdeva, AOR
Mr. Siddharth K Garg, Adv.
Mr. P Rohit Ram, Adv.

Mr. Sanyam Jain, Adv.

Mr. Abhay Nair, Adv.

Mr. Sanjeev Kumar, AOR

Mr. Bhupendra Singh, Adv.

Mr. Sanjeev Kumar Aggarwal, Adv.
Mr. Rajesh Ranjan Prasad, Adv.
Mr. Dharma Datta Verma, Adv.

Mr. Rohit Verma, Adv.

Mr. Mohit Kumar Gupta, Adv.

Ms. Mumtaz Bhalla, AOR
Mr. Gaurav Anand, Adv.

Mr. Vivek Kumar, Adv.
Mr. Abhishek Gautam, AOR

Mr. Pratik R. Bombarde, AOR
Mr. Abhishek Kumar, Adv.
Mr. Jitendra Kumar, Adv.
Ms. Kirti Anand, Adv.

Mr. Ashish Bansal, Adv.

Mr. Rohit Verma, Adv.

Mr. Divyadeep Chaturvedi, AOR
Ms. Yugandhara Khanwilkar, Adv.
Ms. Namrata Shah, Adv.

Mr. Ayush Kumar Dubey, Adv.

Mr. Mrigank Prabhakar, AOR
Mr. Amanpreet Singh, Adv.
Mr. Ishaan Karki, Adv.

Ms. Shivangshi Mitra, Adv.
Mr. Shiv Mehrotra, Adv.
Mr. Siddharth Sahu, Adv.
Ms. Astha Singh, Adv.

Mr. Parijat Sinha, AOR
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Mr. Divyam Dhyani, Adv.

Mr. Anil Kumar Mishra - I, Adv.
Mr. Aditya Jain - I, Adv.

Mr. Ankit Dhawan, Adv.

Mr. Supantha Sinha, Adv.

Mr. Navneet Jha, Adv.

Mr. Mohit Miglani, Adv.

Mr. Satyam Shivaach, Adv.

Mr. Rahul Singh, Adv.

M/s J & D Law Offices, AOR

Mr. Anilendra Pandey, AOR
Ms. Kirti Ahuja, Adv.

Ms. Kanika Ahuja, Adv.
Ms. Amrita Mishra, Adv.
Mr. Sanchit Pandey, Adv.

Mr. Aslam Ahmed Jamal, AOR
Ms. Aishwarya Singh, Adv.

Ms. Anasuya Choudhury, AOR
Mrs. Epsita Agastya, Adv.
Mr. Shameen Yaser, Adv.
Mr. Piyush Upadhyay, Adv.
Mrs. Sudha Pradhan, Adv.

Mr. T. V. George, AOR
Mr. Pankaj Bist, Adv.
Mr. Vijay Rawat, Adv.
Mr. Karan Chauhan, Adv.

Mr. Tanvir Nayar, AOR

Ms. Gauri Puri, Adv.

Mr. Samar Khan, Adv.

Mr. Abhishek Bakshi, Adv.
Mr. Yagyesh Kumar, Adv.
Mr. Kashish Bhardwaj, Adv.

UPON hearing the counsel the Court made the following
ORDER

Pursuant to order dated 22.08.2025, only three
compliance affidavits have been filed, i.e., by the
State of West Bengal, State of Telangana and Municipal

Corporation of Delhi. Although, the same are not on
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record as they were filed during the Diwali Holidays.
Registry to verify and place the same on record.

As per the office report, Notices had been
issued to all the States and Union Territories. We do
not find any representation from the States/Union
Territories apart from the three States, mentioned
above. As most of the States and Union Territories have
not responded, the Chief Secretaries of all the States
and Union Territories other than the States of West
Bengal and Telangana shall remain present before this
Court on 03.11.2025 at 10:30 A.M. along with their
respective explanations as to why compliance affidavits
have not been filed.

It has been brought to the notice of this Court
that several applications for intervention have been
filed by NGOs and individual dog lovers and the same
are placed on record. However, the Registry is not
accepting the demand drafts of such interveners in
terms of order dated 22.08.2025.

Counsels have also submitted that in certain
cases, the Registry 1is not accepting their demand
drafts due to delay in depositing the same.

Hence, it 1is clarified that the Registry shall
accept the demand drafts of all the NGOs and individual

dog 1lovers who have either filed applications for
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intervention or who may file the application for
intervention by Thursday, i.e., 30.10.2025. If there is
any delay in submission of demand drafts in compliance
with order dated 22.08.2025, the same shall stand
condoned.

List on 03.11.2025 for the appearance of the
Chief Secretaries of all the States and Union
Territories other than the States of West Bengal and

Telangana and for passing of a detailed order.

(NEETU KHAJURIA) (RANJANA SHAILEY)
ASST.REGISTRAR-CUM-PS ASSISTANT REGISTRAR
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